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Rigs Purchased by Andhra Pradesh

2265. Shri Eswara Reddy: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the number of rigs the Govern-
ment of Anihra Pradesh agreed to
take on the advice of the Central
Government and the amount of
foreign exchange involved;

(b) whether any specifications of
the Russian Rigs were supplied by
Ministry of Food and Agriculture to
the State Government for their exa-
mination; and
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(e) if so, whether the Ministry has
received the acceptability of the State
Government?

The Deputy Minister in the Minis-
try of Food (Shri A. M. Thomas): (a)
Ten Rigs involving foreign exchangce
of about Rs. 16.00 lakhs.

(b) Yes.

(¢) No. The Andhra Government
wants to see a Russian Rig in actual
operation before making up its mind.
It is being advised to contact the
Government of Madras which is ex-
pecting delivery of a Russian Rig
shortly.

Addilional Trains fer Andhra Pradesh

2266. Shri Eswara Reddy: Will the
Minister of Railways be pleased to
state:

(a) the proposals of the Govern-
ment of Andhra Pradesh, if any, sub-
mitted to the Centre to meet the in-
adequacy of train facilities in Andhra
Pradesh;

(b) the action taken sb far regard-
ing the proposals; and

(c) if any proposals are pending,
when they are expected to be exa-
mined?

The Deputy Minister in the Minisiry
of Railways (Shri Shahnawaz Khan):
(a) to (c). A statement, giving the
information, is laid on the Table of
the House. [See Appendix II, annex-
ure No. 91]. \

National Highways in Andhra Pradesh

2267. Shri Eswara Roddy: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) the total expenditure incurred
in the Second Plan and the amount
approved in the Third Plan for Na-
tional Highways in Andhra Pradesh;

(b) whether the Government of
Andhra Pradesh expressed their views
that the allocation was inadequate to
meet their immediate requirements;
and





